
CENTRA.L ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH 
CIRCUIT COIMT SITTING fEID AT 'INDORE 

O rig in a l A p p lica tio n  No. 1166 o f 2004

Indore, t h i s  th e  10th day o f January, 2005

Tara B u tt  Pandey, S /o ,  S h r i Durga 
D'utt Pandey, Date o f  B ir th  -  7th
June, 1984, R /o . C /o . S h ri E».C. Fandey,
3 9 3 /3 , “Q" Type, East Lant Khamariya,

. . .  A p p lican t 

(By Advocate -  S h ri V. T r ip a th i on b e h a lf  o f  S h r i S ,  Paul)

V e r s u s

1 . Union o f In d ia , through i t s  
S e c r e ta r y , M in istry  o f  D efen ce,
New D e lh i .

2 . The Chairman/GGOF, 10-A,
S .K . B ose Marg, K olkata.

3. The G eneral Manager,
Ordnance F actory , Khatnaria,
Jabalpur. . .  Respondents

(By A dvocate -  S h r i S .A , Dharmadhilcari)

O R D E R  (Oral)

By M.P« S in g h , V ice  Chairman -

The learned  co u n se l fo r  the respondents s ta te d  th a t th e  

r e l i e f  cla im ed by th e  a p p lic a n t has been granted t o  him and 

t h i s  O r ig in a l A p p lica tio n  has became in fru c tu o u s . The 

learned  co u n se l fo r  the a p p lic a n t agrees w ith  th e  subm ission  

made by th e  learned co u n se l fo r  the resp on d en ts. In  view  o f  

t h i s ,  t h is  O r ig in a l A p p lica tio n  i s  d ism issed  as in fru c tu o u s .

(Madan Mohan) (M.p. S ingh)
J u d ic ia l  Member V ice Chairman
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